
Venus Garments (India) Limited

Date of Commencement of CIRP 24-Nov-22

List of Creditors as on 31-May-23

Annexure 5

Date of
receipt

Amount 
claimed

Amount of 
claim 
admitted

Nature of claim Whether 
related 
party?

% voting 
share in CoC, 
if applicable

1 N.A. Bachitter Singh 06-04-2023                1,02,500                -    Workmen Claim  No                        -                   -                      -                  1,02,500                       -    Note 1 

2 N.A. Chander kant 06-04-2023                   80,169                -    Workmen Claim  No                        -                   -                      -                     80,169                       -    Note 1 

3 N.A. Mehar Singh 06-04-2023                1,53,246                -    Workmen Claim  No                        -                   -                      -                  1,53,246                       -    Note 1 

4 N.A. Ram Singh 06-04-2023                1,05,990                -    Workmen Claim  No                        -                   -                      -                  1,05,990                       -    Note 1 

5 N.A. Sat Narayan Singh 06-04-2023                2,48,818                -    Workmen Claim  No                        -                   -                      -                  2,48,818                       -    Note 1 

6,90,723               -             -              -                 6,90,723               -                    

Note 1 : As no conclusive evidence related to amount including interest claimed by the Claimant has been provided by Corporate 
Debtor/Claimant(s), therefore, the same is under verification and shall be admitted on receipt of proper evidence(s).

List of operational creditors (Workmen)
(Amount in₹)

Details of claim received Details of claim admittedSl.
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